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1630 hrs. - 2130 hrs. on Monday, Tuesday, Thursday, Friday & Saturday and 1900
hrs. - 2130 hrs. on Wednesday and Sunday.

Acquisition of land for expansion of international airport in Bihar

+1868. SHRI RAM VILAS PASWAN: Will the Minister of CIVIL AVIATION be

pleased to state:

(@ whether it is a fact that lands belonging to a lot of people were

acquired in 2010 for the expansion of International Airport in Bihar;

(b) whether it is also a fact that neither full compensation for the land were

paid to the farmers nor their family members were given Government job; and

(¢) whether it is also a fact that farmer's land were not acquired at market

prices?

THE MINISTER OF STATE IN THE MINISTRY OF CIVIL AVIATION (SHRI K.
C. VENUGOPAL): (a) No, Sir. There is no international airport in Bihar. However,
there are two domestic/custom airports in Bihar at Patna and Gaya. The Airports
Authority of India (AAI) has requested the Government of Bihar for acquisition of

around 200 acres of land for expansion of Gaya airport.

The matters relating to acquisition of land and payment of compensation
thereto are the concern of the State Government. The land is to be handed over
to AAI free of cost and free from all encumbrances. The State Government is in

the process of acquisition of the requisite land.
(b) and (¢) Do not arise in view of above.
Withdrawal of business/executive class seats in the Air India flights

1869. SHRI BIRENDRA PRASAD BAISHYA: Will the Minister of CIVIL
AVIATION be pleased to state:

(a) what are the reasons for withdrawal of Business/Executive Class seats in
the Air India flights flying to the North-eastern region from various parts of the
country particularly flights operating between Delhi-Guwahati and Kolkata-Guwahati-

Dibrugarh sector;
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(b) whether Government will take any action in this regard to resume and

make available of the Business/Executive Class seats in Air India flights;
(¢c) if so, the details thercof, and
(d) if not, the reasons therefor?

THE MINISTER OF STATE IN THE MINISTRY OF CIVIL AVIATION (SHRI K.
C. VENUGOPAL): (a) to (d) Air India has converted 14 of its A-320 aircraft into all
economy versions and deployed them on its network including routes to North
East. The seat configuration and aircraft deployment on routes is done based on
availability of aircraft, airport constraints/restrictions subject to commercial viability.
However, Air India is still operating executive class in some of the sectors in North

East Region.
Restriction of crew members of the national carrier

1870. SHRI AMBETH RAJAN: Will the Minister of CIVIL AVIATION be

pleased to state:

(@) whether Government is considering imposing harsher restrictions on crew

members of the national carrier, and
(b) if so, the details thereof?

THE MINISTER OF STATE IN THE MINISTRY OF CIVIL AVIATION (SHRI K.
C. VENUGOPAL): (a) No, Sir.

(b) Does not arise.
Safety audits by DGCA

1871. DR. JANARDHAN WAGHMARE: Will the Minister of CIVIL AVIATION
be pleased to state:

(@) whether the findings of the air safety audits conducted by Directorate
General of Civil Aviation (DGCA) has recently exposed several loopholes in the

aviation sector;
(b) if so. the details thereof;

(¢) whether Government has since taken any action on the findings of the

air safety audit reports;



